1X Oral Answers

which could be attained in the course
of the next five years. May I know
from the hon. Minister what rre the
special features of the scheme?

SHR] C. SUBRAMANIAM: We havé
issued letters of intent to three units,
two in the privité gector and one in
the public sector in the HMT, As far
as the private sector projects are con-
cerned, they aré not making any pro-
gress. It is only HMT which has
taken it up and it is under impleféh-
tation, and this i5 with Hungarian
collaboration.

ot gws oy - & AR A
A B IO FA 5 oo & famior &
a%g ¥ gara &w v aF wenfed @
s ?

SHRI C. SUBRAMANIAM: I have
alréady replied to this question. Ex-
cept for some specialised bulbs, in
réspect of the other categories, we are

. already self-sufficient, and we are rot
importing anything.

Expangion Programme of Private

Sector Industries
. +:
*353. SHRI RAGHUNANDAN LAL
BHATIA:

SHR] SHIV KUMAR
SHASTRI:

Wil] the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to atate:

* {a) whether his Ministry has asked
private sector industries to submit an
ou;ﬁne.ntﬁe:r manufactyrifig sche-
dulés ‘and expansion progrnm:‘ne% for
the coming five yearS.

(b) If so, whether this is gding to
tone up the economy of the country;
and

(c) whether measures jinitiated by
Government are to ensure gptimum
capacity utilisation of plants, and 1t
s0 oullines thereoft
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND S¢ikNGE AND
TECHNOLOGY (8HRI €. SUBRAMA-
NIAM): (a) No, Sk.

(b) Does nbt arise.

(c) -Government nave taken a num-
ber of measures to ensure optimum
utilisation of capacity of plants, as
indicated below:—

(1) Orders were passed in 1972
permittihg fuller utiiSation
in 65 specified industries.

Instructions are being issued
for allowing machinery manu-
facturers to diversity their
production within their licens-
ed capacities,

(i) Efforts are being made to fe—
move Burdles in opti
production. Supply o pG%r
and other inputs like raw
materials, infra-structufe faci-
lities etc. is being improved,

(iv) Closed and sick units are in
suitable cases taken over and
run by Government.

SHRI RAGHUNANDAN xl»
BHATIA: The hon. Minister has stat-
ed that orders were sed permit-
ting fuller utilisation in 65 gpecified
industries, and instrvctions were &lso
issued for allowing machinery manu-
facturers to diversify wneir products.
May I know when the hon. Minister
expects fuller utilisation of produc-
tion? Has he taken care of the raw
material and the shortageé of puwer?
May I know whether he has taken
steps to supply them with adequate
raw materials and power so that they
may have fuller utilisation of their
capacity?

(i)

SHRI C. SUBRAMANIAM: It de-
pends upon the priority of the industry
concernad glsé. With regard to prio-
rity industries particularly, we ensure
supply of riw inaterials. Even in the
case of imported raw materials whose
prices have shot up by 200 to 300 per
cent, we try to see that these priotity
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industries are supplied with raw
materials to the fullest extent possi-
bie. ’

As far as power is coneerned, it is
a continuing headache, but I am able
to inform the House that with the new
Minister taking charge, there i8 signi-
ficant improvement with regard to the
production of power.

SHRI RAGHUNANDAN LAL
BHATIA: May I know whether ade-
quate supplies to the small-scale sec-
tor also will be taken care of?

SHRI C. SUBRAMANIAM: Yes, Sir.
This is one of our continuing endea-
vours.
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SHRI C. SUBRAMANIAM: With
regard to labour relations, the hon.
Meniber should address the question
to the Labour Ministry. But there is
a continuing effort being made fo sée
that there is a better labour relation.
It is true that recently the hon.

Prime Minister made an appeal that
there should be a moratorium on

strikes. Even if there ig a morato-
rium on illegal strikes, the position
would completely improve, because
most of the strikes are illegal, ard
therefore, it the hon Member csn
bring iabout a situation where ke
would at least agree that there would
not be any illegal strike, it would
improve the position.

With regard to the number of in-
dustries which have been included,
dlready this question has been ans-
wered, and the list also hag been pro-
vided to the House. I do not imme-
aiately have the lst with me,

With regard to the diversification,
particularly of the machinery manu-
facturers, we have said that within
the existing capacity they can divez-
sify for the fabrication of any ma-
chinery they like. The only thing
is they have to report it to the Gov-
ernment that these are the diversifi-
cations they are making, and auto-
matically permission would be given
for that purpose. We are also allow-
ing them to import, if necessary, de-
sign drawings for the purpose of this
diversification and upto the extent of
Rs. 5 lakhs, once in a year, this is
freely given.

These are the various steps taken
for the purpose of removing the bot-
tlenecks. With regard to the supply
¢of raw materials also we are trying
to improve. '

SHRI S. R. DAMANI: May I know
from the hon. Minister how many
applications are pending with the
Ministry for expansion and for the
setting up of new industries and £'so
with regard to diversification, in how
many cases such diversification has
been allowed?

SHRI C. SUBRAMANIAM: With
régard to the pending applications, I
would like the hon, Member to put
a separate question.

With regard to diversification, it
is only recently—I think a few weeks
back—that this decision has beén
taken. Therefore, it is too early to
find ou what the effect has been.



15 Oral Answers

SHRI ~ VIKRAM MAHAJAN: |
“would like to know from the hon.
Minister which are the ceuntries
‘Where, though there is capacity to
‘produce in an industry but the in-
dustry is not allowed to produce?
Ang- when was this policy introduced
in this country by which when there
is capacity to produce and there is
capital, labour, everything, yet, the
_Permission is not granted to the in-
dustry to produce?

MR.
question.

SPEAKER: Put a gpecific

SHRI VIKRAM MAHAJAN: 1t is a
connected question. I would like to
know when this policy was introduc-
‘ed and how long it is going to last.

. MR. SPEAKER: How is it connect-
‘ed, when you wanted to know which
‘are the countries?

SHRI VIKRAM MAHAJAN: This
‘is only a relevant question,

MR, SPEAKER: If you are to judge
“it yourself, I need not sit here.

SHRI VIKRAM MAHAJAN: I think
the Minister is willing to answer it.

MR. SPEAKER: He wantg to know
which are those countries.

SHRI C. SUBRAMANIAM: Each
‘country has its own industrial policy.
‘'Unless we make a research work, it
'is not possible to answer it.

As far as our country is concerned,
it is geverned by the Industries (De-
velopment and Regulation) Act under
which a licence 1is necessary, and
the licence specifies the capacity and
generally the enterpreneurs are ex-
pected to keep within the licensed
capacity. If they illegally h{;ve
something more than the capacity,
then they have to come forward tfo
make an application and get it regu-
larised, and in certain cases, wel do
regularise those cases where produc-
tion has improved.
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SHRIB.S.BHAURA; 1 would ltke
to know from the hon, Minister, when
he has just given a lesson to the
labourers not to go on strike, whe-
ther he would give this lesson ‘to
the industrials also,. ... :

SHRI ATAL BIHARI VAJPAYEE:
And the Indian Airlines also which
have declared a lock-out.

SHRI B. S. BHAURA: May I also
know whether it is a fact that some
of the industries are declared sick

‘only for the convenience of the in-

dustrialists, and when the industries
are going in a loss they declare them
sick? Do you think that it should
be considered by the Government
that the industries which are going
to be taken up by the Government
should be really those industries
which produce essential goods and
not other things?

SHRI C. SUBRAMANIAM: I did
not follow the last part of the ques-
tion.

SHRI B. S.
goods.

BHAURA: Essential

SHRI C. SUBRAMANIAM: Gene-
rally the takeover is in essential
commodities. But even in certain
other areas, where the employment
of a large number of labour is in-
volved, we take over for the purpose
for providing employment.

SHRI K, LAKKAPPA: The pehavi-
our of the larger houses for se many
years in this country has become
disastrous. It is having a strangle-
'hold on the economy of the country.
Our Government has taken steps in
‘the right direction to curb the mo-
nopoly houses. In view of the ideas
expressed by the hon. Minister while
giving any such expansion program-
me for he private sector, would the
Ministry consider that no essential
commodities are allowed to be manu-
factured in the private sector or by
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the larger houses. Large scale pilfe-
rage, black marketing and hoarding
of money and so on form part of the
behaviour of the larger houses. In
view of this would the Ministry con-
sider encouraging only such indus-
tries which are manufacturing not
essential commodities? They should
not be given any expansion in the
interest of this country,

MR. SPEAKER: Please ask short
questfans.  Otherwise, both fthe
Speaker and the Minister are bound
to be lost in your question.

SHRI K. LAKKAPPA: Therefore

would the hon. Minister give an as-
surance that such restrictions would
be imposed on larger houses in ma-
nufacturing essential commodities? It
should be in the public gector, if any
expansion is to be given it should
be only for public sector undertak-
ings and they should manufacture
essential commodities.
) SHRI C. SUBRAMANIAM: On the
policy regarding the larger houses, I
made an elaborate statement yester-
day. If the hon. Member is inter-
ested he can go through the pro-
ceedings.

MR. SPEAKER: It is unfair to
give such a brief reply to such a
long question:
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MR. SPEAKER: It is a suggestion
for action.
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SHRI C. SUBRAMANIAM: While
I concede the importance of the
question, it is completely irrelevant
as far as the main question is con-
cerned.

SHRI MADHU LIMAYE: How is it
irrelevant? He does net want to
answer my question.

o waw fagret wreddt : 7 T
a7 o fr e Wodz § @
Wladz § ? 78 a7 ST wag W
Fw g ar fafrer w1 ww ¢ ?
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Wt Wy fwd : WG qEE WS
st | wsq T AHAT, Wi 77 A )
... (eatem). .. AT w@® w0
srara T w0 1 X e Wadz o
#x ag w31 & fe a4 ghiafeda ey
o (wme@) ... % a8 9@
wg & ofirs dwe o
sagE qRT AN NI EIT N
qinfrae it ! wn o sifvde
$? A N A Aw wg fE
OGN WG WeTH HEIRT FT AFAFTL
g X EEI

MR. SPEAKER: I have already held
that it is a suggestion for action and
not a supplementary question.
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MR. SPEAKER: The rules are very
dear. I expect, of all the members,
Mr. Limaye to know the rules.
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MR. SPEAKER: So far as relevan-
cy is concerned, do not give the rul-
ing yourself. Leave it to mie.

SHRI C. SUBRAMANIAM: I was
submitting to the Chair that it is
irrelevemt.
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SHRI SOMNATH CHATTERJEE:
The Minister has expressed plous
hopes about the optimum utilisation
of industrial capacity and gave a cer-
tificate to Mr. Pant about the better
performance of the Power Ministry.
We know that there is loss of pro-
duction tp the extent of hundreds of
crores of rupees in different enginee-
ring industries, apart from other sec-
tors. 1 would like to know how this
ministry is trying to see that the
Power Ministry works propetly and
power is supplied regularly and ade-
quately to the various jfidustries.
Merely giving a cetificate to Mr. Pant
would not do. What steps have been
tekeri? ~ There is no ircrease in
gener'ation of power.

$HRI C. SUBRAMANIAM: In the
DVC, during the last one week, every
day poduction is being stepped up.
A few days back it reached 800 MW
and it is being maintained. It is a
record for the last few years. If I
compliment the Irrigation and Power
Minister on that, I do not know why
the hon. Member should be aggrieved.

SHRI SOMNATH CHATTERJEE:
Let me deserve it.





